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Presert ¢ Shri V. P. Sharma, Couasel for Applicarnt,
Shri Inderjeet Sharma, Counsel for Respordents.
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Heard Counsel “fctne any*ﬁcwﬁf Tas well as the counsel

of the respordeats. The application is admitted.
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»Q@@éibe%—%ﬁm%he:same:applxcatlsﬂ;af%QWéGi Heard Counsel
of the applicant as well as the counsel of respendants
who has entered appearance pursuait to the notice issued

to the respondents.

lief claimed in the application is for
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The
r gula; ation of the services of the applicants who are
Mobile Booking Clerks under the respordents.,

It was stated by the counsel of the respondents that
the respondents are taking up the gquestion of regu larxs-
atlon of the services of eligible Mobile Booking Cler
of the Blkaner Division and cases of the applicants will

1s0 be duly considered and that if they are found
eligible and suitable their services will be rezqularised
by the Railway Recruitment Board. e kawe recorde
the unmbosion§, o

In view of the gbove, it wagiéﬁﬁ%fgted by the
counsel of the applicants that nothing remains to be
pursued in this application. The gpplication is
_dispesed—of accordinglylome ¢ -
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